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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL

CENTRAL ZONAL AT BENCH, BHOPAL
OA No. 35/2024

IN THE MATTER OF:

ATUL JAIN ...APPLICANT

VERSUS

STATE OF MP & ORS ....RESPONDENTS

ACTION TAKEN REPORT ON BEHALF OF MP PCB

A. That in the present case the Board had filed the Joint Committee Report
on 21.07.2024.

B. That the Hon'ble Tribunal order dated 23.07.2024 has directed the Board
to examine the Joint Committee Report and to take necessary action
according to rules and to calculate and realizes compensation in
accordance with the parameters laid down by the CPCB. Further action
taken report may be filed within three weeks.

C. The recommendations of joint committee report submitted by CPCB to
Hon'ble tribunal are as follows:-

""Recommendation of joint committee report

MPPCB need to survey for all the stone crushers established earlier and

found out as how many got dismantled or dismantling/relocating the

crushers and accordingly take appropriate action.

The 05 mining query/lease need who has obtain EC from DEIAA needs to

obtain Environmental Clearance from SEIAA.

MPPCB shall ensure that none of the stone crusher & mining query

operates without valid CTO and also ensure that all comply the prescribed

consent condition and operate accordingly.

MPPCB shall carry out ambient air monitoring during the operational

period of the crushers to account the increase in pollution load in

comparison to non-operational period.



Vi.
Vii.

MPPCB shall ensure that both the crushers viz. M/s Sahara Stone Crusher
& M/s Vrindavan Stone Crusher not operate within 500 mtrs distance from
School area.

Stone crusher shall obtain NOC of CGWB for extracting the ground water.
As observed the cluster of mines and stone crushers are spread on the inter-
state boundary of Rewa & Satna and around the M/s UltraTech mine due to
which, the crushers established in Satna boundary are transporting material
from Rewa boundary. Mining department (jointly Rewa & Satna) needs to
carry out survey of mine and stone crushers to whom it sell/transport mined
material and also prepare the geo-map of the area. Also keep record of the
material mined and processed to avoid illegal mining in the area."”

MP PCB HAS TAKEN FOLLOWING ACTION IN COMPLIANCE
TO RECOMMENDATION OF JOINT COMMITTEE.

1. MP PCB Regional Office Rewa has conducted survey of all stone
crushers as mentioned in the OA and found that out of 13 stone crushers, 10
are in operating conditions, list of which is enclosed in Annexure-1. These
10 stone crushers have valid Consent To Establish (CTE) and Consent To
Operate (CTO) from the Board. The remaining 03 crushers are dismantled/

being dismantled and are not in any condition to operate.

2. The mining quarry lease holders who have obtained the Environment
Clearance form DEIAA has validity of EC is only upto 27-10-2024 as per
the MOEF&CC Office Memorandum dated 15.03.2024 and their EC have to
be reappraised required from the SEIAA. In this regard the letter have been
issued to mine owner to obtain EC from SEIAA before above mention date.
Letter is also issued to mining department to stop issue of Pit Pass after
27.10.2024 to these mines if validated EC from SEIAA is not obtained. It is
further submitted that the Board is complying with the directions of the
Hon'ble Tribunal as per the order dated 04.10.2024 and had directed all the



regional officers of the Board to ensure that no mining activity in undertaken
by the mines having the EC from DEIAA after 08.11.2024. A copy of the
letter date 04.10.2024 is filed herewith as Annexure-2.

3. (a) All the 10 stone crushers which are in operating conditions have valid
CTO from the Board. The mines connected to the stone crushers have

obtained consent from the board.

(b) Joint Committee observed minor shortcomings in Air Pollution Control
(APC) Measures which needs repair/improvement letter was issued to these
crusher units to take corrective measures as per observation noted during the
visit. All 10 crusher units have improved/repaired the Air Pollution control
arrangement and submitted compliance report. The copy of this letter is filed
herewith as Annexure-3. A committee of officers of MP PCB Regional
Office, Rewa was formed to visit and verify these compliances of the stone
crusher regarding APC. The Committee visited the concerned crusher units
and submitted the report on 14.10.2024 copy of report is enclosed.
Annexure-4. As per report all 10 crushers have taken corrective measures

and improved/repaired the APC as per recommendation of joint committee.

4. That due to regular rains during the months of august & September the
Ambient Air Quality Monitoring could not be done in stone crusher area.
Thus the Monitoring will be conducted after rainy season as per

recommendations of committee.

5. Two stone crusher which was reported within 500 Meter from School.
One of that M/s Sahara Stone Crusher is dismantled and no plant &
machinery is at the site. The distance of other stone crusher unit M/s

Vrindawan stone crusher is more than 500 meter from of School/Abadi Area



as per report submitted by the Revenue Department. A copy of letter is
enclosed as Annexure-5. The crusher unit has installed necessary Air

Pollution Control arrangement.

6. That the Board had directed to all stone crusher unit to obtain NOC from
CGWB as per applicable rules. The copy of the letter is filed herewith as
Annexure—6. It is relevant to mention that most of the stone crusher unit
requires water consumption less than 10 KL which doesn't require NOC
from CGWB.

7. That the Board, Letters have been issued to the Mining Officers of
District Rewa & Satna to conduct survey of cluster of mines established in
the boundary of Districts Rewa & Satna and monitor transport of mined
material and also prepare geo-map of the area as per recommendation of

joint committee. The copy of letter is enclosed Annexure — 7.

8. That with regards to the imposition of the EC it is most humbly submitted
that as per the Joint Committee had not recommended for environmental
compensation on these stone crusher units, so the Board has not imposed the
EC.

9. That the Board submits that if the Hon'ble the Tribunal directs for
imposition of EC.

10. That the affidavit in support of this action taken report is filed herewith.
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AFFIDAVIT IN SUPPORT OF REPLY

I, Shanti Prakash Jha S/o Shri Shivananda Jha Aged 60 years, Regional Officer,
Madhya Pradesh Pollution Control Board, Head Office, Rewa and Officer-in-
Charf(gie, office at HIG-190, Nehru Nagar, Rewa do hereby solemnly offirm on oath
as under:

1. That I am Officer in Charge for Madhya Pradesh Pollution Control Board
(Respondent No. 1) in the present matter, and am fully conversant with the
facts of the case and therefore competent to swear on this affidavit.

2. That I am filing the present reply in the aforementioned matter to the OA
filed before the Hon’ble Tribunal and I have understood the same.

3. That the contents of the Reply are true and correct to the best of my
knowledge and the available office records and no material fact is concealed
or suppressed.

VERIFICATION

I Shanti Prakash Jha the above-named deponent do hereby verify that the
contents of the par 1 to 3 of the affidavit above are true and correct.

Signed and verified on this 15 Day of October 2024 at Rewa (MP).
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ANNEXURE-1

Status of Stone Crusher Operational Under NGT Case No. 35/2024
SEQ&M,,,\,,,, o - Name of Stone Crusher . .
L. | M/s Mahadey Stone Crusher Prop. Shri Sanjay Singh S/o Shri
&M@l@\ Singh Vill. Khamahariya teh. Huzur Distt. RgW?“ -
2. | M/s Trimurti Stone Crusher Prop. Mr. Sateesh Urmalia Vill. Baijnath
| teh. Huzur Distt. Rewa e .
3. |M/s M.R. Stone ‘Product Prop. Mr. Alok Singh Vill. Baijnath teh.
| Huzur Distt. Rewa S I 7T I STV
4. | M/s Sahara Stone Products Prop. Mr. Akram Siddiqui Vill. Baijnath
Kh. No. 464/1 teh. Huzur Distt. Rewa SR
5. | M/s Brahmshakti Stone Crusher Prop. Mr. Ramsahodar Dwivedi Vill.
Baijnath teh. Huzur Distt. Rewa e
6. |M/s Narayan Stone Crusher Prop. Mr. Akhilesh Gautam VIH.;
Bholgarh/Kharmaria teh. Huzur Distt. Rewa |
7. | M/s Sharda Stone Crusher j
Prop. Sharda Prasad Pandey Vill. Bholgarh/Khamaria teh. Huzur
Distt. Rewa _ |
8. | M/s Ramprem Stone Prop. Mr. Ambuj Pandey Crusher Vill. Baijnath
teh. Huzur Distt. Rewa
9. |M/s Vrindavan Stone Prop. Mr. Shivendra Patel Crusher Vill.
Baijnath teh. Huzur Distt. Rewa '
10. |M/s Aarush Stone Crusher Prop. Mr. Shrikant Mishra Vill.
Bholgarh/Khamaria teh. Huzur Distt. Rewa
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Status of Stone Crusher Dismantled/Being Dismantled Under NGT
Case No. 35/2024

S.No. Name of Stone Crusher J
1. |M/s Sahara Stone Products Prop. Mr. Akaram Siddiqui Vill.

Baijnath Kh. No. 1439 teh. Huzur Distt. Rewa

2. | M/s Sahara Stone Product Prop. Mr. Akram Siddiqui Vill. Baijnath

Kh. No. 1593/1/2 teh. Huzur Distt. Rewa

l

3. M/s Sharda Stone Crusher )
Prop. Mr. Shankarsan Prasad Mishra Vill. Baijnath teh. Huzuj
Distt. Rewa
f
{
:
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ANNEXURE-4

Compliance Status of Sto
on 15.05.2024 in stone ¢
arrangements. A commi
Commeettee n

Serial
no. of
Stone
Crusher
S as per
| petition |
1. 14

cZwm

Name of the Stone
Crusher

M/s Mahadev Stone
Crusher

Prop. Shri Sanjay
Singh S/o Shri
Sheetala Singh Vill.
Khamahariya teh.
Huzur Distt. Rewa

S—im 13.08.2021

units as follows.

Field observation as on 15.5.2024
(Which requires improvement)

Field observation as on
13.10.2024

595 — 3

ne Crusher Units. Some observation were noted by joint committee visit

rusher units which requires minor improvement in Air Pollution Oo:ﬁ.o“

oted ¢ ttee .o.\. O.Q.w.nwﬂm of R.O. Regional Officer Rewa visited which on HQ.HO.NNN .
he Modification/Improvement done for Air Pollution Control in stone crus er

Primary, Secondary jaw crusher
were Partially Covered

03 Conveyor belts were found
covered out of total 4.

NO telescopic chutes were
provided at discharge point of
conveyor belt.

Metaled road was not provided
inside the premises.

Primary, Secondary jaw
crusher is fully Covered.

04 Conveyor belts are found
covered.

Telescopic chutes were
provided at discharge point of
conveyor belt.

WBM road is provided inside
the premises.

M/s Trimurti Stone
Crusher

Prop. Mr. Sateesh
Urmalia Vill.
Baijnath teh. Huzur

Distt. Rewa

Conveyor belt was covered with
green net (NO Tin covering was
observed)

Metaled road was not provided
inside the premises.

Conveyor belt is covered with
Tin Shed.

WBM road is provided inside
the premises.
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M/s M.R. Stone |

Product

Prop. Mr. Alok
Singh Vill. Baijnath
teh. Huzur Distt.
Rewa

Rewa |
M/s Sahara Stone

Products

Prop. Mr. Akram
Siddiqui Vill.
Baijnath Kh. No.
464/1 teh. Huzur
Distt. Rewa

' M/s Brahmshakti |

Stone Crusher

Prop. Mr.
Ramsahodar
Dwivedi Vill.
Baijnath teh. Huzur
Distt. Rewa

N SR

TN T
* No Sprinklers were observed in

primary & secondary crusher.

* Internal road was not metaled.

Telescopic chutes were provided
on the conveyors.

Internal road was not metaled.

//WW

Conveyor belts were not covered.
Telescopic chutes were not
provided on the discharge point
of the belts.

No Sprinklers were observed in
primary & secondary crusher
Kutcha Road were observed
inside the unit

Sprinklers
pfimary & secondary crusher.

Internal road is WBM
Constructed.

Telescopic chutes are provided
on the conveyors.

Internal road is WBM
Provided.

Conveyor belts is covered.
Telescopic chutes provided on
the discharge point of the
belts.

Sprinklers are observed in
primary & secondary crusher
WBM Road are observed
inside the unit

21

M/s Narayan Stone
Crusher

Prop. Mr. Akhilesh
Gautam Vill.
Bholgarh/Kharmari
a teh. Huzur Distt.
Rewa

Conveyor belts were not covered.
No telescopic chutes were
provided on the discharge point
of the belts.

Observed less plantation with
small samplings.

The road inside the premise was
not metaled.

Conveyor belts is covered.
Telescopic chutes are

provided on the discharge
point of the belts.

Observed more plantation with
small samplings.

The road inside the premise is
WBM.

22



7. —
2 [V/s Shar
CrUSher

\! grOp' Sharda
rasad Pande .
Yy Vill.
! Bholgarh /Khamarig
teh. Huzyur Distt
Rewa :

M/s
Stone

Ramprem

Ambuj
Crusher
Baijnath teh.

Prop. Mr.
Pandey

Vill.
Huzur Distt. Rewa

B e .
le;:af(f)}l’lgbdsecor'ldary crushers
Conve partially covered.

yor belts were not covered.
No telescopic chutes were
provided on the discharge point
of the belt.
Plantation was NIL.
No wind braking wall was found
erected.
No water sprinkling
arrangements were made.
Road inside the premises was not
metaled.

Primary Crusher was partially
covered (repairing work was
ongoing due the bearing failure)
No covering was observed on the
conveyor belts.

Telescopic chutes were not
provided on the conveyor belts.
Very a smaller number of plants
viz. 5 to 6 plants having height of

3-4fts.
No metaled road observed inside

the premises.

' Prifnary

& séEder;ry crushers
are found covered.

Conveyor belts is covered. _
Telescopic chutes are provided
on the discharge point of the

belt.
Plantation is done.
Wind braking wall was found

erected.

Water sprinkling
arrangements is made.
Road inside the premises is

WBM.
Primary Crusher is covered.
covering is observed on the

conveyor belts. .
Telescopic chutes is provided

on the conveyor belts.
Plantation is being done
WBM road is provided inside
the premises.

M/s Vrindavan

Stone

No telescopic chutes were
provided at the discharge point of

the belt.
No metaled road was observed

Telescopic chutes are provided
at the discharge point of the

belt.
WBM road is provided inside

Prop. Mr. Shivendra

23



Patel Crusher : — - _—

Baijnath teh. HL}QST inside the premises. " the premises: \

‘10 26 11\3/[17&. Rewa 1
erShAZ?rush Stone e Conveyor Belt are not covered. . Conveyor Belt is <:o’vered.'d . \

e No Telescopic chutes were . Telescopic chutes 18 p1i0v1h N

Prop. Mr. Shrikant provided on the conveyor belt on the conveyor belt dis¢ arge k,
Mishra Vill discharge point. oint. ced g\
Bholgarh/Kham aria « Plantation found very scanty only . 30 No. Plants ?1311 e d . (
teh. Huzur Distt 5-6 plants were observed. . Internal road is Provices: \
Rewa ’ Internal road was not metaled.

Note :- 03 Otheg.b stone Crusher are dismantled and closed the units. N
=
R.N. Chatruvedi Dr. Shubh%dam Dr. Asho Tiwari
(Ass. Draft Man) Junior Scientist Junior Scientist
M.P. Pollution Control Board M.P. Pollution Control Board M.P. Pollution Control Board
Rewa (M.P.) Rewa (M.P.) Rewa (M.P.)



M/s M.R. Stone Crusher

i e Cr
Checkln  Baijnath, Madhya Pradesh, India
. pi G52M+HJ, Baijnath, Madhya Pradesh 486450, India
Lat 24.501375°
Long 81.183534°
:13/10/24 04:57 PM GMT +05:30

=

M/s Bramah Shakti Stone Crusher

> ﬁ GPS Map Camera

CheckIin  Baijnath, Madhya Pradesh, India
Wawr s Naubasta Rd, Baijnath, Madhya Pradesh 486450, India
¥+ 401 Lat 24.505546°
SRR Long 81.163935°
¥ 13/10/24 04:51 PM GMT +05:30
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M/s Vrindawan Stone Crusher

ﬁ GPS Map Camera

Baijnath, Madhya Pradesh, India
2> Unnamed Road, Baijnath, Madhya Pradesh 486450, India
Lat 24.508753°
Long 81.186061°
13/10/24 04:39 PM GMT +05:30

Check In

o~
I*i-.._.
5--.____
‘_'""—-._

N

Baijnath, Madhya Pradesh, India
G52M+HJ, Baijnath, Madhya Pradesh 486450, India
Lat 24.501375°

Long 81.183534°

:13/10/24 04:39 PM GMT +05:30

i) GPS Map Camera

Check In

r:f\ﬂ ﬂiﬂ
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M/s Trimurti Stone Crusher

Check In  Baijnath, Madhya Pradesh, India "
¥ 3 :w, Unnamed Road, Baijnath, Madhya Pradesh 486450, India
DN | Lat 24510300

ﬁ GPS Map Camera

Check In Baijnath, Madhya Pradesh, India
’._.*:w , Unnamed Road, Baijnath, Madhya Pradesh 486450, India

5 _,(3 Lat 24.510309°
& Long 81.184335°
| 13/10/24 04 4 PM GMT +05 30
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M/s Mahadev Stone Crusher

|

| I-l J|'I|. 1
Wil

u GPS Map Camera
Khamahariya, Madhya Pradesh, India
G5CQ+84H, Khamahariya, Madhya Pradesh 486450, India
" Lat 24.521297°
' Long 81.187888°
13/10/24 04:03 PM GMT +05:30

ﬂ GPS Map Camera

Checkln  Baijnath, Madhya Pradesh, India
S Unnamed Road, Baijnath, Madhya Pradesh 486450, India

R Lat 24.510309°
: & & Long 81.184335°
20% 13/10/24 04:33 PM GMT +05:30

28



Check In

Check In

M/s Aarushi Stone Crusher

&4 GPS Map Camera
Bholagadh, Madhya Pradesh, India
G6M2+733, Bholagadh, Madhya Pradesh 486450, India
Lat 24.533921°

‘. Long 81.19869°

13/10/24 03:50 PM GMT +05:30

Bholagadh, Madhya Pradesh, India
G6M2+733, Bholagadh, Madhya Pradesh 486450, India
Lat 24.533921°

'+, Long 81.19869°

13/10/24 03:50 PM GMT +05:30

-~
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M/s Sarda stone crusher

Checkin  Khamahariya, Madhya Pradesh, India
~# Unnamed Road, Khamahariya, Madhya Pradesh 486450, India
Lat 24.528112°
+50  Long 81191721°
: 13/10/24 03:38 PM GMT +05:30

A 1

Checkin  Khamahariya, Madhya Pradesh, India
s G5GQ+FXV, Khamahariya, Madhya Pradesh 486450, India
k. ‘% Lat 24.528268°
¥ Long 81.189828°
. 13/10/24 03:40 PM GMT +05:30

SR SR AR TR PR 8 i g O SO0 S S

GPSMap Camera

30



M/s Sahara Stone Crusher

< ﬂ GPS Map Camera

Baijnath, Madhya Pradesh, India
s Naubasta Rd, Baijnath, Madhya Pradesh 486450, India
| Lat 24.506394°
. Long 81171671°
. 13/10/24 04:57 PM GMT +05:30

ﬁ GPS Map Camera
Baijnath, Madhya Pradesh, India

g Naubasta Rd, Baijnath, Madhya Pradesh 486450, India
. | Lat 24.506432°

' Long 81171657°
13/10/24 04:57 PM GMT +05:30

31
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M/s Ramprema Stone Crusher

Ol GPS Map Camera

Satna, Madhya Pradesh, India
16/35, Satna, Baijnath, Madhya Pradesh 486115, India

Lat 24.505778°
Long 81.186369°
13/10/24 05:14 PM GMT +05:30

i GPS Map Camera

Satna, Madhya Pradesh, India

16/35, Satna, Baijnath, Madhya Pradesh 486115, India
Lat 24.505778°

Long 81.186369°

13/10/24 05:14 PM GMT +05:30
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As observed the clustér of mines and stone crushers are spread
on the inter-state boundary of Rewa & Satna and around the M/s UltraTech
mine due to which, the crushers established in Satna boundary are

transporting material from Rewa boundary. Mining department (jointly
Rewa & Satna) needs to carry out survey of mine and stone crushers to

whom it sell/transport mined material und also prepare the geo-map of the
area. Also keep record of the material mined and processed to avoid illegal :

mining in the area.
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